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Corporation should be wound up, as it 
has not been a commercially viable 
organisation. The Committee reiterat
ed this recommendation in it* "Action 
Taken” report on tbe said sixty- 
second Report The committee’s re
commendation is under Government’s 
consideration.
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Short Supply of Small Tractor to 
Madhya Pradeah

2417. SHRI G. C. DIXIT: WiU the
Minister ol AGRICULTURE be pleas
ed to state:

(a) whether small tractors are in 
short supply in Madhya Pradesh as 
compared to the other States; and

(b) if so, the reasons therefor?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRfCBLTtmft
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(SHRI B. P. MAURYA): (a) and <b). 
Among small tractors, the Madhya 
Pradesh Agro Industry Corporation 
Ltd* Bhopal is selling H,M.T. Zetor- 
2511 tractors. Against on order for 
189 tractors placed by the Corporation, 
the HMT have supplied 149 tractors 
upto 28-2-74. The balance is expected 
to be supplied during March/April, 
1974.

Handing over of Uneconomic Routes 
run by D.T.C. to Private Operators

2418. SHRI SUKHDEV PRASAD 
VERM A: Will the Minister ot SHIPP
ING AND TRANSPORT be pleased to 
state:

(a) whether a proposal is under the 
consideration of Government to hand 
over the uneconomic routes at present 
run by the Delhi Transport Corpora
tion to the private operators; and

(b) if so, the facta thereof?

THE DEPUTY MINISTER IN THE 
MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI PRANAB 
KUMAR MUKHERJEE); (a) No, Sir.

(b) Docs net arise.

Taking over of Slum Clearance and
Improvement Scheme from DMC

2419. SHRI SUKHDEV PRASAD 
VERMA: Will the Minuter of WORKS 
AND HOUSING be pleased to state*

<a> whether the alum clearance and 
improvement schemes in the Capital 
have been taken over from the Delhi 
Municipal Corporation; and

(b) if so, the reasons therefor?

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PARLIAMEN
TARY AFFAIRS AND IN THE MINIS
TRY QF WORKS AND HOUSING

(SHRI OM MEHTA): (a) Yes, Sir.

(b) The Scheme was not imple
mented satisfactorily by the corpora
tion.

Development of Public Transport Sys
tem in the Metropolitan Cities

2420. SHRI BISHWANATH JHUN- 
JHUNWALA: Will the Minister of
SHIPPING AND TRANSPORT be 
pleased to state:

(a) the amount of money allotted 
to the Ministry out of the collections 
made from the sale of petrol during 
1973 for development of public trans
port system in the Metropolitan 
cities;

(b) whether city-wise allocations- 
have been made for this purpose, end 
if so, the figures thereof; and

(c) the additional buses that will be 
added to each city under this pro
gramme during 1974?

THE DEPUTY MINISTER IN THE 
MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI PRANAB 
KUMAR MUKHERJEE): (a) to (c).
No funds have been placed at the dis
posal of Ministry of Shipping and 
Transport out of the revenue from 
the recent additional levies on petrol. 
However, it has been agreed that 
Government of India may consider 
providing some financial assistance 
for improving the public transport 
system, especially in metropolitan 
cities, which have come under pressure 
following the shift in traffic from per
sonalised transport to public transport, 
in view of the hike in petrol prices. 
Proposals were invited from City 
Transport Undertakings in Bombay, 
Calcutta, Delhi and Madras for financial 
assistance for implementation of short 
term schemes, which are expected to 
give quick benefits to the commuters. 
The details of the schemes proposed by




